Title: Demand of a statement by the Central Government on students' unrest and the law and order

situation in Uttar Pradesh, and atrocities being committed on the students, women and backward
classes of society.
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... (Interruptions)

MR. SPEAKER: I have permitted Shri Mohan Singh. Please sit down.

... (Interruptions)

MR. SPEAKER : Please take your seat. | have permitted Shri Mohan Singh. How can you talk like this?
... (Interruptions)

MR. SPEAKER : Nothing will go on record.
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MR. SPEAKER: Please conclude. Next is Shri Pradeep Kumar Yadav.
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MR. SPEAKER: You can only assist in this matter. No other matter may please be raised.

... (Interruptions)
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MR. SPEAKER: You are speaking on a different matter. I am calling Dr. T. Subbarami Reddy.

... (Interruptions)

MR. SPEAKER: I will come to you. Please take your seat. This is not good. Please take your seat.
... (Interruptions)

MR. SPEAKER: Nothing will go on record except what Dr. Subbarami Reddy says.
(Interruptions) *

MR. SPEAKER: Hon. Members should know the procedure and they should cooperate with the Chair. I will
come to you.

... (Interruptions)
MR. SPEAKER: Nothing will go on record except what Dr. Subbarami Reddy says.
(Interruptions) *

MR. SPEAKER: I have called Dr. Reddy. Madam, please take your seat. First, you please take your seat. [ am on
my legs. Please take your seat. [ am on my legs.

... (Interruptions)

MR. SPEAKER: Please take your seat. I will come to you. First, you please take your seat.
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Every time you are disturbing the Chair and the House. You are wasting the time of the House. This is not good.
You are not permitted to speak. Please take your seat.

... (Interruptions)

MR. SPEAKER: I can allow you but this is not the way. Every time you are disturbing the House. If it is a
serious matter, | can allow you. What 1s this?

... (Interruptions)
MR. SPEAKER: Please take your seats.

... (Interruptions)
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MR. SPEAKER: Not like this. The Minister is on his legs. Please take your seats.

... (Interruptions)
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MR. SPEAKER: No, Shri Mohan Singh. You are a senior Member. The Minister is on his legs.
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MR. SPEAKER: Hon. Members, please be seated.



... (Interruptions)
MR. SPEAKER: Please take your seats. When the hon. Minister is on his legs, you are not supposed to speak.
... (Interruptions)

MR. SPEAKER: Shri Mohan Singh, you are a senior Member of the House. Please take your seat.
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MR. SPEAKER: This 1s Zero Hour. How can you raise a point of order? First hear what the Minister 1s saying.
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MR. SPEAKER: I am allowing only Shri Mulayam Singh Yadav. If anybody else speaks, that will not go on
record.

(Interruptions) ... (Not recorded)



